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worth Rs. 2 lakhs was found and 
.eixed. 

(b) Investigations are In progress. 

Free Leral Aid to Poor Arrlcultaral 
Labourers 

U31. Shrl BlbhaU Mishra: Will the 
Minister of Planninr and Social Wel-
fare be pleased to state: 

(a) whether it is a fact that Gov-
ernment aTe formulating a scheme to 
provide free legal aid to the poor 
agricultural labourers and farmers in 
the rural areas; and 

(b) if so, the time by which aid 
would be available and the broad 
features of the scheme? 

The Deputy MlDlster la the Depart-
meat of Social Wellare (Shrlmatl 
Chandrasekhar): (a) and (b). Under 
the existing legal aid scheme for the 
welfare of backward classes, free 
legal aid is already admissible to all 
members of Scheduled Castes Bnd 
Scheduled Tribes including agricul-
tural labourers and farmers belonging 
to these communities. 

Smarrllng In Bomba, 

fol3Z. Shrl Vishwa Nath Pande,: 
Will the Minister of Finance be pleas-
ed to slate: 

(a) whether It is a fact that a big 
haul of cold of about 25,000 lolas 
valued at over Rs. 40 lakhs was made 
by the Marine and Preventive De-
partment of the Centra! Excise, Bom~ 
bay from a truck on the Eombay 
Koankan rOld noar Alibag, about 
fifty miles from Bombay on the 28th 
~ovember, 1065; and 

(bl it so, the steps Covcrnment 
have taken in the matter so far? 

The Minister of Finance (Shrl 
8achlnd:ra Cbaudhurtl: (a) On 28th 
Nevember, 1965 the officers of the 
Marine nnd Preventive Division ot 
Ihe Centr.1 Excise Collectorale, Bom-
bay intercepted a truck near Aliba!! 
and on search of it recovered 25,000 
tolas: of gold bearing foreign markings, 
Indian currency amountinl to 

Rs. 19,317 and some cigareltes. The 
truck was also seized. The value of 
the gold is Rs. 15,62,500 at the inter-
national rale. 

(b) Four persons travelling in the 
truck including the driver were aTl est-
ed and a.fterwards released on bail. 
After departmental proceedings, which 
are in progress, are over, the question 
of prosecution in a Court of Law will 
be considered. 

Bevenae Collection from Central 
Excls. In Rajasthan 

Cl33. Sbrl Dbulesbwsr Meens: 
8hrl Ramacbandra Vlata: 

Will the Minister of Finance be 
pleased to state the amount 01 revenue 
received from the Central Excise from 
Rajasthan State during 1965-667 

The Minister 01 Finance (Sbrl 
Sa.chlndra Chaudhurll: The requisite 
informa.tion is given below for lU65-
66 (upto February 1966 only):-

Rajasthan State 
Revenue realisod upto 

February, 1966 
(Rs. 000) 

--------------------
Gross 
Refunj 
Net 

6,42,57 
18.23 

624.34 

2. Figures for the month of Marcia 
1966 are not yet available. 

Power Generation In Orissa 

Cl3l. Shrl Kamlchandrs Vlaka: 
Shrl Dhulesbwar Meena: 

Will the Minister of Irrigation u4 
Power be pleased to state: 

(althe present capacity of Orissa 
for generating electricity; 

(b) whether there is any proposaa 
to increase the quantum of Power iD 
tbat State during 1966-67; and 

(c) If so, the details ,thereof? 

The Minister of Jrrlptlon an4 
Power (Shrl Fakbraddln Ahmed): 
(a) The present installed eapacit, of 
Orissa is 319.75 MW, 
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(b) and (e). Yes. Two generating 
un.ts ,each of 62'0 MW capaCIty IU'. 
expected to be commissIoned at Tal-
cher Thermal Station durinll the > ear 
11166-67. 

Malaria aDd l'tlaria In Or~ 

6135. Shri RamaehaDdra U:aka: 
Slltl D.buJeshwar Meeoa: 

Will the Minister of Health aDd 
Famil7 PJaIUlln, be pleased to 8ta,c: 

(a) the total financial assistance 
liven to the State ot Orissa dunn, 
the Third Five Year Plan pcnod so 
tar to eradicate Malaria and Fiiaria 
In the State; 

(b) whether the amount haa been 
tully utilised; anj 

(c) the various Iteps .0 tar taken 
to eradicate these diJeases7 

The Minister ot Health .. 4 ramU,. 
PIllwlin( lllr. Sw.ILUa Nuarl: (a) to 
(c), Under the Plan ot Operations for 
the National Ma aria EradIcation Pro-
cram me, the Government ot IndIa 
have undertaken to supply matenal 
and equipment like DDT, anti-malaria 
drugs. microscopes and mlcrosl1d;!3 
according to the prescribed scale to 
the State Governments and also to 
give grant-in-aid to cover the custom) 
duty on the imported material. As-
tistance in the form of material antI 
equipment including the customs duty 
on the imported material, to the ex-
tent ot Rs, 200.86 lakhs have been 
given so far to Oriss3 during t.he ycau 
1961·62. 1962-63, 1963-64, 1964-6;; anu 
1965-66. 

In addition to the above, the Gov-
ernment of India have also agr~cd \.0 
bear 50 per cent ot the expendIture on 
operational staff and other incidental 
charges which the State Governments 
have to moet over and above thD 
exp~nditure which they were incur .. 
ring on the National Malaria Control 
Programme in the area. In a::cordance 
with th~ prescribed accounting proce .. 
dUTe, c1!1Oh subsidy on thi!l account hi 
not. however baing p~id to the State 
Governments for individual schemes 
but is give., to them for a group of 
IChemeL Wormation ... therefo ..... 

not available il) regarJ to the adual 
amounts ot cash suosldy drawn by Lll. 
Government ot Or .. sa for th" Nduonal 
Malaria EradlcaLlun Progranlme uphll 
now through the .... ys and UiL!an, 
advances from the Central Govern .. 
ment. From the informatIOn avail-
able it is found that the GO'o'crnment 
of Orissa have adjusted a sum of 
Rs, 55'13 lakhs as cash SJbsidy upto 
1963-64 from out ot the cash assistance 
given by the Government of IndIa. 

The National Malaria Eradication 
Programme has been in operation in 
Orissa since 1958, 15 unit. are func-
tioning in Orissa each designed to, 
cover about a million popu ation, Pro-
portional ca.se rate of mliar:a i.c. per. 
centage of malaria cases to ail disc.s •• 
which was reported to be 14.4 per cent 
In 1953-54 has been reduced to 1.13 
per cent in 1964-65. 

No schemo for the eradicatiOn of 
Illaria is in oporation in Orissa. How-
ever, under the National Filaria Con-
trol Programme assist&::.nce by way 
of supplying mosquito lafl'ici:lal oil, 
free of cost, to the extent of R •. 9.99 
Iakh. approximate'y has been given 
to Orissa during the Third Five Year 
Plan. 

Revenue from C'ntral Excise from 
Oris.a 

'136. Shrl Rama,handra Ulaka: 
Bhrl Dhu'eshwar Meena: 

Will the Minister of Finan('. be 
pleased to state th~ amount of rcvenU3 
roc,ived from the C,ntrol EXCIse tram 
Orissa State during 1965-56? 

The Mlnl.ter of Fimnce (Shrl 
Sachindra Chaudhuril: The rcquisilo 
information is gi','en b,iow for l~a5-6a 
(upto February 1966 only):-

Orissa State 
Revenue reaiiS'd upto 

Februar7 1966 

Gro .. 
Refund 
Net 

(R., 000) 

21,34.18 
4 9~ 

21,29,19 

2, FilNres for the month ot Marcil 
ID66 are not Jet available. 




